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• 
Hon'ble Mr.G.S. Plaingi, Administrativ,e Pnber, 

PlANASHI RANI SINHA 

Is. 

UN ICN OF IND IA & ORS. 
(EASTERN RAILWAY) 

For the applicant ; Jlr.B.C.Sinha, C0UnS81. 

For the respidents; 	.F'K.Bendopadhyay, cOunsl. 	 H 

ORDER 

D.Purkaysgtha, J.P., 

This is an applicatici for 'restoration filed by the 
applicant with a newly appointed advocate, P.B.C,Sjnha 

Mr. PK.8andq,adhyay appaj,s on behal.f of the respd.nts. 

2. 	Mr-Sinha submits that an the date of dismissal of 
the case  for d.faui.t an 1.7.1999, the applicant's advocate 
ias sick. 	•. 

In view of the aforesaid circumstances, we restore 
the O.A. to its original file and flutiber by recalling the 
ordsr dated 1.7.1999. 

4. 	The O.A. is fixed for hearing on 10th Decanber, 1999, 

5. 	M.A stands d1pOd Of. No ord.r is passed as to costs. 

•• 
(6. S. 

Administrative PiTbøt 	 (D.Purkayastha) 
Judicial Menber 


